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6. O.A. No.OG0/00621/14 

f;.iu rm ukh Singh & Others Vs. U.O.I. & Others 

24.07.2014 

Present : 
Mr. Jagdeep Jaswal, counsel for the applicants 

1. Afte r ar·guing for some time, learned counsel for the 

appl icants states that the applicants may be permitted to 

withd raw the O.A., with liberty to approa,ch the respondents 

fo: r c~ dressal of their grievance. 

2. Ordered accordingly. 
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